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In
CP No" 2531241-242tPBl20t8

Under Section 241-242 of
Companies Act, 2013

In the matter of:

Mrs. Neena Ralhan
. . . PetitionerlA pplica n t

Versus

Intech Enterprises Pvt. Ltd. & Ors.

"..Respondents

COTam: HON'BLE MR. AJAY KUMAR VATSAVAYI, JUDICIAL MEMBER
HON'BLE MR. RAGHU NAYYAR, TECHNICAL MEMBER

ORDBR

Due to technical glitches in conducting the video conferencing, the matter

could not be taken up" Hence, adjourned to 14.09.2021.
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(Raghu Nayyar)

Technical Member

July 15,2021
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Judicial Member


